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ReoFpnisation of Colr Indll!fry 
In Kemla 

3144. SHRI C. K. CHANDRAPPAN: 
SHRI VAYALAR RAVI: 

Will the Minister of FOREIGN 
TRADE be pleased to state: 

(a) whether the centre has not yet 
Biven to Kcrala Rs. I' 5 crores for the 
reorgani~ation of COif industry as proJ?O-
• ed by the Study Group of tbe PlanmDS 
Commission; 

ib) j,f 10, the reasons therefor; and 

(c) when it is likely to be siven? 

THE DEPUTY MINISTER IN THE! 
MINISTRY OF FOREIGN TRADE 
(SHRI A. C. GEORGE): la) to (el. The 
Stlldy Group set up by the Planning 
Commission did not make any proposal 
to give Rs. l' 50 crores to the Kerala 
Government for the reorganisation of 
the (;oir industry. However, a request 
for the grant of a soft-loan of Rs. I' 50 
crores for rcvitalising the coir industry 
in Kcra1a was received from the State 
Government. The proposal sent by the 
State Government mainly related to rc­
vitali~ing 25 cooperative societies. De­
tailed steps proposed to be taken to 
ensure that the societies would hecome 
viable and credit worthy had not been 
indicated. The State Government wa~ 
informed that unless future yiability and 
satisfactory working of the societie!l wa~ 
en~lIrcd. interim assistance would not 
he of abiding value. It was proposed to 
send a team of officers to dillCuss the 
matter in detail. hut the State Govt'rn­
mcnt have not a.ccepted this proposal. 

Rehabilitation or onst.... of Pon. 
Dam 

3145. SHRI PRABODH CHAN-
ORA: Will the Mini,ler of IRRIGA­
TION AND POWER be pleased to 
state: 

(a) hnw Government propose 10 reha­
bilitate the skilled and un,killed labour 
that will become surplus with the com­
pletion of Pong Dam: 

(b) whether thousands of oust.« of 
Pong Dam arc nol yet settled in the 
Rajasthan Canal area a!t was decided at 
the time of the con-,truclion of the dam; 
and 

(e) if so, the reasons thtrefor? 

THE DEPUTY MINIITER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL): (al 
At present so far as possihle the work·· 
·men rendered surplus at Pong Dam 
(Beas Project Unit-Ill arc hcing an'ol11-
modated against vacancies on Unit-I of 
the Projecl. EITorts will also be mado tu 
obtain· prcfercnti!li treatment for the 
workers of this Project for appointment 
ir'l sirrrilar nther 1>rojec:ts in the region 
as far as possible . 

(b) and (c). There has been some dc­
lay in the rehabHitation of oust~ on 
account of divergence of vit'w~ belween 
Rajasthan and Himachal Pradesh on 
matters relating to eligibility of ollstees 
for allotment of land in Rajasthan (~,nal 
area. The matler has betn almost resol­
ved and it would now be possible to 
cK.pcuite the movement of the ouslcC's 
from Pong Dam Area to Raja.tIIan. 

DtcIolOD lakeD 10 COIIIIrucl 
Th.In-Dam 

3146. SHRI PRABODH CHANDRA: 
Will the Minister of IRRIGATION 
AND POWER be pleased to state: 

(a) whether any delinile decision"! has 
been taken for the constructIOn or Thein 
Dam: and 

(bl if so, the time by which Govern­
ment expect 10 ~tart the work? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEI.): (a) 
and (b)' It has been decided that" Dam 
on a river Rav! will hl~ con"tructed at 
Thein, but there arc some inter-state as­
peels of the Project, which are yet to be 
~cltlcJ among the concerned Slatc9. 
These maHer .. arc "till under di"cu,",,,,IOIl 
with the States. 

Indian llandlcrafl. Emporia Abl'Ohd 

3147. SHRI PRABODH CHAND-
RA: Will the Mini,ter of FOREIGN 
TRADE be plca'icd tn 'itate the na.mc!IJ 
of the countries in whi, .. h emporia of 
Indian handicrafts have been opened Rod 
what is the financial po'iition of these 
emporia? 

THE DEPlITY MINISTER IN THE 
MINI~'TRY OF FOREIGN TRADE 
(SHRI A. C GEORGE) "PIe Handi­
crafts & Handloom~ E"r,ort!'l Corpora­
tion run\ (our "SON A.' ~hop, fihroad 
which "1'0 .ell Indian Handicraf1 •. 
Thc'oC are located at New York. Do·don, 
Nairobi and Paris. The profit/loss 




